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also could not get electricity supply
to their pumpsets. So, the farmers
in Tamil Naduw could not carry on
their agricultural’ works. Neither
they could save the present crops nor
could raise fresh crops. All the cul-
tivable lands are fastly becoming de-
serts,

The farmers have no work or job
to do to earn their daily bread and
project their family and cattle. The
Tamil Nadu Government have not
taken any steps to save the people of
Tamil Nadu, especially farmers and
poor people, from famine and serious
drought gituation. I, therefore, ap-
peal to the Central Government to
direct the Tamil Nadu Government
to take steps on war-footing to pro-
vide power and electricity to save
the people from total agricultural and
industrial destruction.

(vii) NATIONALISATION OF SWADESHI
Corron MiLLs, KANPUR

SHRI BASUDEB ACHARIA (Ban-
kura): In 1977, there wag a serious
imbroglip in Swadeshi Cotton Mills at
Kanpur. There was police firing in
which a large number of workers
were killed. There was agitation and
strike and as a result of this in 1978
all units of the mills gpread over
different parts of the country were
taken over by the Government of
India and placed under management
of National Textile Corporation, These
mills were taken over for five years.
This five-year period will expire on
Ist April, 1983. As yet no steps
have been taken either to nationalise
the mills or to extend the take-over
period. The workers are very res-
tive. If the mill is reverteq to the
original owners, the workers would
resist it by all means ang there is a
great apprehension of unrest.

I urge upon the Government to

take immediate steps to naiionalise
these cotton mills,
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MR. DEPUTY SPEAKER. Now we
take up the Budget (General). I
request Shri Pranab Mukherjee, the
Financc Minister to reply.

THE MINISTER OF FINANCE
(SHRI PRANAB MUKHERJEE): At
the very outset I would like to ex-
press my gratitude to all the distin-
guished Members who have partici-
pated and made...

SHRI SOMNATH CHATTERJEE
(Jadavpur): Also those who wanted
to participate but could not do so..

SHRI PRANAB MUKHERJEE:
They can do it on the Finance Bill.

THE MINISTER OF DEFENCE
(SHRI R, VENKATARAMAN). Me-
lodiegs heard are sweet but sweeter
stil] are those unheard.

SHRI PRANAB MUKHERJEE:
They have participated and made
their contribution on wvarious aspects
of the Budget proposals. At the same
time the overall performance and the
economic management has been scru-
tinised by distinguished Members of
the august House. As many as 59
members including two of my collea-
gues in the Ministry have taken part
in the discussion and you will excuse
if it is not possible for me to reply to
all the points the hon, Members have
made, by referring to their names. But
that does not mean-if there be any
omission-that they have not made
any valuable contribution. Each
and everyone in his own way has made

his econtribution,

Before I touch the varioug points
which have been commented upon,. @
would like to make a few general ob-
servations. I do recognise the job of
every Finance Minister is uncomfort-
able and the day I took it over, my
distinguished predecessor warned me
by saying, ‘“Now I pass on my gleep-
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less nights to yow” Sir, it would
have been easy for any Finance Mi-
nister to please everyone simply if
he could have...

PROF. MADHU DANDAVATE:
Sieepless nights and dreams.

SHRI PRANAB MUKHERJEE:
That somebody has suggested to
switch over to pipe dreams,

Sa_Sir, as I wag saying, if a Finance
Minister had only a magic wand by
which he could always reduce the
tax and increase the appropriation, he
could pleasc everyone, but, in reality
it is not possible. I had to take va-
rious measures to mobilise resources.
I had to take some painful deci-
siong and the reaction is obvious.

In regard to the reaction I would
like to point out that when the mem-
bers were making their contributions,
I tried to find out, particularly with
reference to some professional critics,
I would say and I found out even
not in the contemporary period, but
even from the days of the distingui-
shed TT Krishnamachari and Morarji
Desai, almost the same type of phra-
seclogy has very often been used-
pedestrian budget. . .

SHRI INDRAJIT GUPTA (Basir-

hat). Same phraseology from both
sides.
SHRI PRANAB MUKHERJEE:

‘Budget without any direction’ ‘Rud-
derless budget’ ‘Hurting common

man’, and so on, irrespective of the
contents. . .

AN HON, MEMBER: ‘Capitalist
budget’.
SHRI PRANAB MUKHERJEE :

!_'or instance, my distinguished collea-
gue who participated in the debate,
the other day, Shri Indrajit Gupta,
when he made his contribution-if I
@m not correct, he cgn correct me—
-1n_msa, almost 20 years ago and while
commenting on super tax...
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AN HON, MEMBER: He is a young
man.

SHRI PRANAB MUKHERJEE:
on companies, he said ‘Nothing has
been done and much more should have
been done’,

SHRI INDRAJIT GUPTA: You bet-
ter quote me.

SHRI PRANAB MUKHERJEE: It
will take more time, What I am say-
ing is more or less the pattern of
criticism remains the same.

SHRI INDRAJIT GUPTA: It is
bound to be.

SHRI PRANAB MUKHEJEE: Sir,
somebody has said that this is a rud-
derless budget. There is no direction.
Sir, o step up Plan outlay in the
neighbourhood of 26 per cent, I do not
know, whether it is directionless or
rudderless. Somebody has comment-
ed upon it as ‘small minded’. Even
in one editorial it was suggested that
before 5 p.m. on 28th February some-
body should have whispered in to the
ears of Finance Minister ‘think big
and be bold’.

Sir, to introduce the concept of
minimum tax in the corporate sector
which has been commented upon by
almost everyone on the Floor of the
House, if not outside, or to plug the
loopholes by re-introducing wealth tax
on the closely hold companies or to
take measures to plug the loopholes
in the name of charitable trusts on
which comments have been made and
studies have been conducted almost
over a decade, I do not think how
somebody can come to the conclusion
that these are absolutely nothing.

SHRI INDRAJIT GUPTA: But who
created the loopholeg first?

SHRI PRANAB MUKHERJEE:
Loophole is being created in the sys-
tem of which we find comrade Indra-
jit Gupta ig to bring out. He told
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my budget that this is not a budget at
all. It is the scrap book of a tax
collector. And in the sytsem we find
a mosy distinguished revolutionary
bringing out a scrap book where al-
most all the daily necessitins of  life
right from suji, flour, etc. have been
taxed except the colour TV and film.
Therefore, this is the system which

produces!

SHRI SOMNATH CHATTERJEE:
What is the incidence?

SHRI PRANAB MUKHERJEE:
Hardly any item is left which we do
not use in our daily life. I think in
the given situation it was necessary.
What I want to drive at and point
out is that in the system it hap-
pens. Even after Shri Indrajit Gupta
simiply changes his position from there
to here, I think, he will have no
other option but to bring about ano-
ther serap book and, perhaps, that
scrap book may be too lousy and it
may not have even a little bit of pro-
fessional touch.

SHRI INDRAJIT GUPTA. Anyway
let us wait for that day.

SHRI PRANAB MUKHERJEE:
Sir_ I have tried in my budget pro-
posals to give a direction— directi’n
which I mentioned—and somebody has
taken exception why I am calling it a
philosophy of my budget, I wanted
to give direction that in the situation
in which we are living we cannot
allow to have ostentations expendi-
ture. We must create a situation in
which people will have incentives for
savings and investment and there will
be clear disincentive for spending.
Twenty per cent dis-allowances en
certain areas which I have introduced
and which have been criticised and
obviously by the corporate sector in
a big way really, I do not find, any
justification of allowing expenses un-
der these heads. I will give you just
two examples,

14 hrs.

Rece_ntly we have introduced the
executive class in our domestic Air-
lines. You will find that all these
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are full on company accounts, A cou~
p{: of years back I don’t think that
the company executives suffered or
their officiency went down because
they did not have the facility of tra-
velling in the executive class. We see
big advertisements coming in English
dailies. The subject of the advertise-
ment is, what type of pumpset sheould
be used by a Haryana farmer or a
sugar cane grower in UP Who is
going to use the pumpset or the agri-
cultural equipment? Is he going to
do it by going through the advertise-
ment published in the national Eng-
lish daily? And if I come with the
proposal that this type of expenditure
is not to be allowed, I think, I have
done the correct thing. 1 have no
hesitation to do that. Even within the
framework of the existing law I would
have liked to straightway introduce
some sort of Expenditure Tax because
it is necessary today to curb expendi-
ture, to avoid expenditure, I do mnot
agrce with those who say that merely
by spending we will be increasing our
efficiency. In our system we ghould
have in-built arrangement where sp-
ending should not be rewarded. This
is the logic which I have extended
even to the export sector. Exporters
are complaining that I have with-
drawn the concession. It is not my
intention to put them in difficulty.
Whatever expense will be necessary to
promote exports abroad 100 per cent
will be deducted, They will get the
allowance. Bug it would not be cor-
rect to say that if you spend 100, you
will get 125 or 100-plus. That means,
some incentive is being given for not
earning but on spending. I want to
simply rationalse it. I don't think
these measures are simply the job
of a tax collector or placing some
proposal in the form of a serap.

I have increased the expenditure
on the outlay on the 20 point program-
me; it is stepped up to Rs, 10,000
crores., Tt ig not a small amount. No
small minded Finance Minister could
provide such a huge amount of money
to those sectors which are directly
concerned with the removal of poverty
in the rural areas. It is always a
fashion for the opposition to say that
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nothing has been done in the rural
sector, Even in the morning we heard
this; they like to wuse phrases like,
‘thig is a country of beggers’, ‘our
whole economy is collapsing’ and so
on, They say, we are not €ven in a
position to meet our debt commit-
ments. I will come to that part a
little later. But what I want to point
out is this since the beginning of the
planned economy we have built up
this country. It is not correct to say
that nothing has been done; we have
built up the country by gur collective
efforts. We have built up the public
sector infra-structure where in mone-
tary terms the investment is more than
nearly 24 or 25 thousand crores of
rupees. We have built up this system
whereby out of that total investment
which we are making for our develop-
menta] effort, the share of foreign as-
sistance is only 2 per cent. India is
one of the very few developing co-
untries where we have been able to
do it. We can feel proud of it, Some-
timeg there may be some lapses here
and there. That does not mean we
have not achieved something. It is no
use saying that we have not been
able to do anythng. Always there
will be a  gap between aspiration
and achievement, I do not know any
seciety where there is no gap between
aspiration and achievement, We can
feel proud of what we have achieved
and from the past we can take lessons
to move forward.

Sir, coming to the areag of certain
specific points which the hon. Mem-
bers mentioned particularly, to the
point as to whether we have man-
aged the economy in a better manner
and risen to the occasion which has
been created as a resuly of the dro-
ught on which we have no control, I
have no intention to make any com-
parison belween the period when
Janata Party was in Government and
the time we came {o power. But this
has some relevance. That is why 1
would like to mention it here. If you
see the effect of 1979 drought, you will
find that there was the impact of the
economy. We had a negative growth
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rate of 15.5 per cent in agriculture
in 1979-80. This year the anticipated
decline is only 3.0 per cent In Indus-
trial sector there was a negative
growth rate of 1.4 per cent. We are
having a postive growth rate of 4.6
per cent on the top of 8.6 per zent
which we achieved in 1982-83 and in
the period when you had drought,
your whole-sale price reached to the
point of 21 per cent and this year
uptodate, it is much less, Nobody
from the Government has claimed or
mentioned this level of price because
it is bound to fluctuate. The other
day while making his observation, Mr,
Maitra was saying that it would have
been more in February. But it would
be more during this year, So, every
vear with the exception of last year,
when it was in downward trend, so
far as the wholesale price is con-
cerned, it increases, it starts moving
up. Thercfore, it may happen so, but
if you take the overall annual average,
you will find, when it was about 21
per cent, thig is, in the full year of
1979-80, in 1982-83 it is much less. It
is 2.8 per cent and odd. Therefore,
these are the differences between ‘he
bad management and the good man-
agement. If we could not have tackl-
ed the economy the situation would
have worsened and we would have
landed ourselves into a negative gro-
wth. We would have landed our-
selves in to an inflationary situation,
in the neighbourhood of 20 tg 21 per
cent and we would have landed our-
selves into a much more difficult
situation. Whereas we have been able
to achieve a little bit of success.

Sir, I would now come to the area
of certain specific proposals and
specific comments which have been
raised by my old friend, Mr. Ravin-
dra Verma. He has made out one
particular point wheh, 1 think, I
should explain in a little more detail.
Always he has pointed out that there
is a difference between B.E. and the
R.E, and I do not know whether in
any one particular year it hag not
h'nppened. There may be an excep-
tion in one or two years, but through-
out the period of last 25 or 30 years,
if you look at them, you will find that
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it is always there and even during
‘the three years' period to which he
was a part of the Government there
‘was the difference. I am quoting
what was their difference, because our
difference was fully known. In 1977-
78, the deficit in the B.E, showed Rs.
84 crores and it went up to Rs. 875
crores in R_E. In 1978-79, it went up
from Rs. 1071 crores to Rs. 1590
crores and in 1979-80, for which you
cannot take the total responsibility

...would you like to make any com-
ment, Mr, Varma?

SHRI RAVINDRA VARMA (Bom-
bay-North): What matters is, what
was raised through pre-Budget and
post-Budget imposts and what effect
that amount had in reducing or in-
creasing the gap between the Budget
Estimate of the deficit and the actual
deficit?

SHRI PRANAB MUKHERJEE: I
will come to that, In 1979-80, it
went up from Rs. 1382 crores to Rs.
2700 crores. 1 do not want to hold
‘total responsibility for that because
he was partly responsible.

SHRI RAVINDRA VARMA: And
partly vou.

SHRI PRANAB MUKHERJEE:
Yes at least for three months.

SHRI RAVINDRA VARMA:. For
putting them in,

SHRI PRANAB MUKHERJEE:
There 1 do not agree with you, who
put in whom,

Then in 1979-80, the figure went
from Rs. 1382 crores to Rs. 2700
crores.

Even in certain areag where vyou
wanted to derive at, in certain impo¢-
tant social segments, there has been
a difference between the BE and RE.
It hes happened during your period
and it has happened during our
period also. I am afraid, in our
system, it may have to continue;
somewhere it may increase, some-
where it may not increase.

PHALGUNA 27, 1904 (SAKAY

mentg before budget. I think I !nve
explained it in a little detail last
time, when I wag replying to  the
debate and I would not repeat it
But 1 would like to re-emphasise that
this is absolutely necessary in our
system, if w@ want to make our pub-
lic sector units viable and if they are
to fulfil their contribution to the na-
tional cconomy. You also dig . if,
and you wanted to know how many
times., In 1978, you increased the
price of steel two times, In 1978-79,
on various commodities from steel to
aluminium, and on many others, you
did it three to four times. The ques-
tion may be that it may not be of
that magnitude and obvmﬁsl?\ it
would not be of that magnitude. You
cannot get that much amount on pe-
trel during your time when your
production was in the neighbourhood
of 10 millien tonnes, and today it may
be in the neighbourhood of 21-22 mil-
lion tonnes. Definitely, I would get
much more than what you could get
in those days. When your coal pro-
duction was much less, naturally
your net kitty and net availability
would be much less, than what we are
having today when we are increasing
our coal production to 125-130 mil-
lion tonnes. Therefore, that diffe-
rence would be there. But it is not
that you did not do it; you had to
dg it and I fully suoport that you
had to do it, and it was necessary
and we also had to do it.

SHRI INDRAJIT GUPTA: Just be-
fore the budget.

SHRI PRANAR MUKHERJEE:
It is not a question of before or after
the budget. I would like to make one
point clear. The wsdministered price
mechanism and taxation proposals
should not be mixed, and these cannot
be mixed. If the private sector has
its own right {0 determine the price
of its cwn product public seetor ob-
viously should have that. Parliament
may sit in scrutiny, Parliament may
give its  judgement, whelher it
is right or wrong, Parliament must be
kept informed, but you cannot treat
it in the same way, The services
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rendered by the public sector or-
ganisations, products produced by the
public sector organisations, if you
want to treat them as the commercial
organisation for profit, services and
goods, you must treat them at par so
far as the leverage of price mecha-
nism and services are concerned.

While dealing with Shri Ravindra
Varma who is a good friend of us,
and no doubl_one of the most brilliant
speakers this House has, and it is al-
ways a pleasure to listen to him, and
sometimes when I listen to him....

SHRI SOMNATH CHATTERJEE:
He is silenced now.

SHRI PRANAB MUKHERJEE:
I am not getting him silenced.

SHRI PAVINDRA VARMA: I am
waiting for what follows the but. ...

SHRI FRANAB MUKHERJEE: In
the concluding part of his speech, he
advised me: “For God’s sake, ‘you
quit’.

SHRI RAVINDRA VARMA. Not
you.

SHRI PRANAB MUKHERJEE:
You, not singular, but plural, I mean.
I have no objection to that., Here,
when I say ‘T', T mean ‘we’. We have
no objection provided we are sure
that the country will be in the safe
hands of Shri Ravindra Varma, But
unfortunately, he is not in that posi-
tion, not even to provide an Opposi-
tion, what to speak of position. This
is the real unfortunate gituation in
this country. Even when the people
decided that the opposition woulq rule
the country, they had to borrow a
traditional Congressman tb head that
Government in the form of Shri
Morarji Desai. They had to have
Shri Ravindra Varma, Shri H. N,
Bahuguna, or Shri Jagjivan Ram or
Chaudhary Charan Singh, and the
process has not yet come to an end.
And we ultimately hag in the latest
contribution from this side to that
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side our good friend, Shri Maganbhai
Barot. And this is the real tragedy
of the Oppisition in this country that
we are o provide people from here
to there. So I have no objection to
quitting. I have no objection to hand-
ing over the country to the safe
hands of Shri Ravindra Varma or his
colleagues provided they are in a
position to accept it.

SHRI KRISHNA CHANDRA HAL-
DER: Sir, in this process one day you
will come here.

SRI PRANAB MUKHERJEE: I
don't mind to be there.

SHRI MAGANBHAI BAROT (Ah-
medabad): In the process we will be
from here to there,

SHRI PRANAB MUKHERIJEE: I
don’t mind. You have reminded me
of some very good point. Here some-
body has said that we have lost our
citadcl in Andhra. Yes, we have lost
our citadel, As 3 Partyman I am sorry,
we have lost but as an Indian I fcel
proud that voters and the cleclorate of
that voters and the electorate of
Andhra could decide whichever party
they would like to have, they would
choose that! party. And as 3 Con-
gressman we are proud that we have
been able to establish these demo-
cratic traditiong in this country that
nobody is indispensable here and no
party is indispensable there,

(Interruptions)

Here Sir, we can feel proud of that
as a Congressmep that we have been
able to build this country,

The other day, Shri Bahuguna.—
don't find him here—said that how can
he talk now, because all the pigmies
are sittng here. What the pigmies
can do? When stalwarts like him be-
have like pigmies, naturally they
make room for the pigmies. There-
fore the problem in this country is
that when we talk, we totally forget
our responsibilities.

The CPM leader was very much
vociferous gbout losing the citadel by
the Congress Party. But he hag for-
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gotten that as late asg in 1952, it was
also a citadel of the Communist mo-
vement and the national parties have
been wiped out from there. There-
fore, you may have some sort of sa-
tisfaction that the Congress Party has
been wiped out from Andhra.

SHRI SATYASADHAN CHAKRA-
BORTY: We wanted your defeat,
that is why we are happy.

AN HON. MEMBER: Sir, their
party nas &'sc been completely wiped
out. .

SHRI FRANAB MUKHERJEE:
Sir, in Bengal there is a proverb that
a mad man gets pleasure in slaughter-
ing a cow. That sort of satisfaction
I don't mind.

PROF. MADHU DANDAVATE
(Rajapur): We were wiped out ba-
cause we concentrated in Karnataka.

SHRI PRANAB MUKHERJEE:
Now, I come to a point which was
raised by my friend, Shri Maitra,
about the public sector units. Sir, I
took a little credit about the perfo=-
mance of the Central public sector
undertakings and I think I have done
so rightly because the performance of
the Central public, sector units are
improving and we want to builg up
public sector culture and we want *2
have a vibrant economy which will
depend on public sector. The total
number of profit making units in the
first nine months of 1982-83 are 87
units carning a profit of Rs. 1,255.78
crores. There are loss-making units
also. The loss of 76 unitg is Rs.

» 896.34. The tota] profit is 359.44
crores. It is true that substantial
contribution has come from the o1l
companies. But it ig equally true in
respect of others, which are loss mak-
ing units, because we had to take the
responsibility of these units, not he-
cause of the economic viability  of
those units, but only tg meet our so-
cial commitment., In Bengal we took
over a large numBer engineering
units, a large number of sick jute
mills, a large number of sick tea-

v gardens, textile mills to see that the
tmployees are not thrown out of joh.
To meet this social commitment we
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had to take them over knowing fully
well that this would not be made
economically viable, And if we accept
that position, how can you come and’
corplain that thege units are not
making profit? We cannot have two
things at the same time, But,
Sir, the funniest part i that Mr,
Sunil Maitra claimed that if they
came to nower, they would show how
to run the public sector undertakings.
If I have not heard him wrong, the
exact words he used are—and I quote
—“We will show them how to run the
public sector.” And I am simply
telling this House how they are runn-
ing the public wunits, Only about
two units. The first is State Electri-
city Board, West Bengal,

PROF. MADHU DANDAVATE:
This is a civil war among Bengalis.

SHRI FRANAB MUKHERJEE:
Their contribution to the Plan during
the Plan period—contribution means
a minus_ 1¢. a negative one—Rs. 230
crores; and cash loss Rs. 140 ecrores.
Ang the same is the story with the
Road Transport Corporation, What
is their negative contribution” Rs. 92
crores. West Bengal is the State
where, and rightly so, 1 myself ad-
vised the Chief Minister that he should
increase the tariff rate; and they have
increased the tariff rate for electri-
city,

SHRI SOMNATH CHAT’I‘ERJEE;
You advised them, and-then you are
criticizing

SHRI PRANAB MUKHERJEE: I
have not said it, I am saying that it is
justified; but what has been the result
It is the highest, i.e. 55 paise per unit;
and it generates more darkness than
light, That is the state of affairs, You
have to pay the highest, but you are
not to generate light, (Interruptions)

SHRI SOMNATH CHATTERJEE:
Will you listen to me for half a
minute? As the Finance Minister of
India, if vou are criticizing the per-
formance of West Bengal Govern-
ment. .. (Interruptions)

SHRI PRANAB MUKHERJEE: No;
no. I am coming to that.
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SHRI SOMNATH CHATTERJEE:
If that is so, should we not have a
discussion, Sir. He is occupying 2
very high office.

SHRI PRANAB MUKHERJEE: It
is a small casual remark. I fully
support whatever measures West Ben-
gal Government has taken; and 1 am
not criticizing them. You are totally
mistaken. You are not taking the
humourous part of it. It is not the
intention.

SHRI SOMNATH CHATTERJEE:
About the performance of the State
Government undertakings he has been
criticizing. 1 am prepared to have a
discussion on the floor of this House.

SHRI PRANAB MUKHERJEE: No;
I am not criticizing either the West
Bengal State Electricity Board, or
the West Bengal Road Transport Co"-
poraticn. What I wanted to peint out
is this. .. (Tutenruptions)

PROF, MADHU DANDAVATE: Nei-
ther apprecation nor criticism is per-
mitted in the House.

SHRI PRANAB MUKHERJEE: 1
am neither appreciating nor am I
deprecating. What I am suggesting
js that Mr Maitra said: “We will
show you how we will manage”, !
simply indicated how they are manag-
ing. (Interruptions) Iam speaking on
your behalf now.

SHR1 SOMNATH CHATTERJEE:
Mr, Prznab Mukherjee says this,
krowing how many extra people they
have emploved there, (Interruptions)
He should say that, (Interruptions)

SHRI PRANAB MUKHEJEE: I am
coming to that (Interruptions). It is

one of the major reasons.

SHRI SOMNATH CHATTERJEE:
What steps do you take to meet the

human failure what is the subsidy
paid to Delhi Transport Corporation

«every year? Rs. 20 crores.

SHRI PRANAB MUKHERJEE: One
of the reasons, T know is that per bus,
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in the West Bengal Road Transport
Corporation. they employ twelve
persons, whereas they can be econo-
mical if they employ six persons. That
is why I am talking about ‘how to
run’, If you want to run it with more
people. ... ...(Interruptions),

SHRI SOMNATH CHATTERJEE:
Sir, let him be fair and honest. Who
took those people in ? He should not
g0 on accusing.

SHRI PRANAB MUKHERJEE: I am
not saying that (Interruptior:),

SHRI SATYASADHAN CHAKRA-
BORTY: Sir, on a point of order,

SHRI SOMNATH CHATTERJEE:
He singles out West Bengal.

MR. DEPUTY SPEAKER: Mr.
Chakraborty, the Minister has yield-
ed, You should ask for it under
some rule.

SHRI SATYASADHAN CHAKRA-
BORTY: Under rule 376.

THE MINISTER OF CHEMICALS
AND FERTILIERS (SHRI VASANT
SATHE): It does not apply at ali,

SHRI SATYASADHAN CHAKRA-
BORTY: You will understand it, It
is very important (Inferruptions).

SHRI VASANT SATHE: The fact
is that they are in the red in West
Bengal.

(Interruptions)

SHRI SATYASADHAN CHEKRA-
BORTY: This House is disrussing the
Union Budget and our Finance Minis-
ter is defending his own budet
(Interruptions) He is d iscussing the
budget of a State and commenting on
it but the Finance Minister of that
State is not present here. So, I want
your ruling whether it is permissible
or not. If you say that this is permis-
sible then you must give us a chance,
as representatives of West Bengal tc-‘
defend the budget and accuse them.
(Interruptions)
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riborty and Shri Sa&mm"cﬁauerfee
have decided that ev.‘en the word ‘West
Ben;ai itself is un ary. (In-
‘terruptions) I am not reterrmg to West
Bengal, Let them bear with me that
West Bengal chapter is closed. (Inter-
ruptions).

SHRI SOMNATH HATTERJEE: I
hope his temporary sojourn to Guja-
rat does not mean that he has forgot-
ton Bengal. (Interruptionsq. He has
brought in the whole of West Bengal
today. Let him justify it, (Interrup-
tions),

MR. DEPUTY SPEAKER: The dis-
cussion was initiated by Shri Sunil
Maitra; and he has started with Shri
Sunil Maitra: he is only replying to
Shri Sunil Maitra and certain things he
had said; he is ehtitled to do it.

(Interruptions).

MR. DEPUTY SPEAKER: In a
democracy, we can discuss anything
and every thing here,

(Interruptions),

SHRI VASANT SATHE: It shows
that they are exposed,
(Interruptions),

SHRI PRANAB MUKHERJEE:
Administrative expenditure as a per-
ventage of the total budge: is increa-
sing.

MR, DEPUTY-SPEAKER: You say
some good points about West Bengal
to satisfy our colleagues here.

SHRI PRANAB MUKHERJEE: For
what I say | am owning the responsi-

biilty, Regarding 50 paise, I am own-
ing the responsibility, not you. So,
what is wrong with you. (Interrup-

..

tions).

PROF. MADHU DANDAVATE: 1
hfwe a constructive proposal. Let
him get himself elected to the West

Bengal Assembly and discuss the
matter there. (Interruptions),

the plan investment in our
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SHRI PRANAB MUKHERJEE:
There too, I can tell you thatone of
my friends says that they know what
we are doing there. Administrative
expenditure as a percentage of ‘the
total budget is increasing, ' Sugges-
tions have been made even to the ex-
tent that, why don’t we have some
sort of an expenditure commission,
Here we shall have to keep in mind
that all non-plan expenditure is not
wasteful. The cost of maintaining all
the assets which are created out of
system
goes to non-plan expenditure., Even
the interest from the capital to fur-
nish plan outlay is also treated as
non-plan expenditure. There are cer-
tain areas of non-plan where hardly
there is any area where we can re-
duce it. Nobody is going to suggest
that I should reduce my Defence ex-
penditure; nobody is going to suggest
that I should reduce subsidy which wé
are providing for food and fertilizer
or to the weaker sections of the com-
munity: nobody is going to suggest
that subsidy in the form of providing
and projecting jobs where sick units
are to be taken over should be re-
duced. Therefore certain areas are
there where it is difficult to reduce
it, but still, we are making some se-
rious efforts; and what has been the
effect = would like to tell you that
in 18979-80, in terms of percentage,
the administrative expenditure was 3.8.
In 1980-81 it was reduced to 3.7, in
1981-82 to 3,53 and in 1982-83 to 3,18.

Sir, coming to another aspect on
which 1 hope the Members from
West Bengal will allow me to speak
a litte more peacefully, it was said
that in our exercise we arc trying 0
see that the State Governments do
not get their share, It is tolally
wrong. When I made my tax propo-
sal, I did not definitely take into ac-
count whether the share of the Centre
has  increased or  whether the
share of the States is decreasing.
Every tax proposal has its own
rationale, Besides, when I increase
customs Duty, it is not my intentitm
that by my increasing the Cmtgna
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Duty then I will not have to part
:with the Excise Duty coilection to the
States, If 1 am to make the domestic
-industries flourish, if I am to increase
the Customs Duty, if we want to pre-
vent a situation where this country
‘will be utilised = as the dumping
ground of the industrialised countries
to export their products to this
country, to overcome the crisis creat-
ed in the industrialsed world, it is not
the consideraticn whether the  State
Governments wil get less or whether
.the Central Governmnt will get more,

Similarly, when I give concessions
in the Excise Duty, it is not that I
am depriving the States of their
share, What I am trying to do is that
in order to give a fillip to the economy
or to respond to a particular situa-
tion created in the economy what has
to be done. I try to do it.

AN HON. MEMBER: What about
the income-tax surcharge?

SHRI PRANAB MUKHERJEE:
Coming to income-tax, this is a point
on which I would like to react.

It has been the demand in this
House, almost universally it has been
the demand in this House, and
this also relevant to the points
made by some hon. Members
like Shri Ravindra Varma, Shri
Agarwal and Shri Indrajit Gupta—
that the share of direct taxes is
decreasing and that of indirect taxes
is increasing. How is it happening? It
would happen because my prodeces-
sors in the ‘sixties could bring income
of Rs. 6,000 within the personal tax
net and it is almost a universal
demang that even the exemption limit
should be increased—not merely
15,000 as # is now. When my distin-
guished predecessor, Shri Venkata-
raman did raise' it to Rs. 15,000, it was
highly appreciated and not only

'. appreciated, still the demand is there
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to go further, Therefore, if the ten-
dency is to exclude more and more
peopie out of the tax net then defi-
nitely the share of the States will
come down. But thig time, you will
appreciate that I am trying to put
the gear in the reverse direction.
Obviously, they will lose because of
the concessions which 1 have given
by reducing the tax rate on the first
slab and by increasing the Standard
Deduction,

The second point is, you will have to
keep in mind that we are not unaware—
we are fully aware—of the needs of the
State. When 1 decided to take the
responsibility of the deficit which stood
on 31-3-1982 at Rs. 1,743 crores, 1 did
not consider that it would increase my
own deficit, for which I have been criti-
cised on the floor of this House. If
you simply take the figure in  percen-
tage terms, I think it has increased by
24 per cent. But if you deduct Rs, 1,743
crores you will find that it would come
to about fourteen and odd per cent. But
I had to take that responsibility and in
my Budget speech itself I announced that
Wwe are going to give to the States more
than Rs. 1600 crores which is more than
what was anticipated at the time of
planning to augment their. plans. Be-
cause I know that out of 97 crores of
revenue, a little more than 51 per cent
will have to go to the States and the
performance of the Plan will depend
upon the State Governments and they
should be in a position to implement it.
Therefore, it is not the intention that, in
our tax planning or in our tax proposals
the objective is to deprive the States of
their legitimate share due to them. We
try to rectify the defects if in that pro-
cess the States have to suffer, And parti-
cularly, the States’ contribution has in-
creased in the last two or three years,
that is, 1981-82, 1982-83 and 1983-84
and T do feel that it would be possible
to take care of their future programme.

Not only that. We are proving various ,
concession, We are taking ‘note of their
reguirements,
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AN HON. MEMBERS: Why do you
mot increase the list of additional duties?

SHRI PRANAB MUKHERJEE: Last
year, you will recollect, I increased it by
Rs. 35 crores, if 1 remember aright. 1
thought, I should do it somewhat more.

Another area in which my proposal
has been criticised is that I withdrew
concessions which the corporate  sector
was entitled to have in the name of rural
development, There my point is very
simple. The basic responsibility of
rural development lies with the Govern-
ment of India and with the State Gov-
£rnments. In a welfare State, it is the
responsibility of the State. I do not
mind if the corporate sector contributes
in that,  But what has been the expe-
rience? 1 will give you the example of
one State, In  Maharashtra, projects
worth Rs. 300 crores were approved by
the appropriate agencies. Out of  that
only Rs. 6.2 crores or Rs. 6.3 crores
were actually spent. That means, you
Aare creating a situation where projecis
.are being approved and high hopes are
being raised, but ultimately they do not
get translated into reality. If they want
to contribute, T am not preventing them
to contribute, What I am suggesting
is that if you want to contribute, you
.contribute in a fund which will be
created,  The apprehension  expressed
by my goud old friend, Shri Maganbhai
Barot, that there is a possibility of
misuse, I can assure him that there is
no possibility  of misuse, When the
scheme of this programme is laid~
down, T will come before Parliament
for  taking its isuggestions and app-
roval. Tt will be put to scrutiny. Even
from the Prime Minister’s Relief Fund
We cannot contribute to the political
parties, So, there is a regular system in
which it will have to be operated. If there
is an apprehension, he can suggest ways
and means and we can rectify it (Inrerrup-
tions). T am not yielding. We will have
to take Vote on Account also. The
point is that T am not denying the right
of the corporate sector to involve them-
selves in fhe process of rural develop-
ment. If dhey want, they can do it, Even
T assure tliem through this House that
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if they want to involve themselves, they
can be involved in choosing the program=
me and in identifying the areas of opera-
tion. But simply they get concessiom
and do nothing, I would not like to have
that type of a situation. ’

Mr. Indrajit Gupta expressed his con-
cern in regard to the balance of 'pay-
ments position and debt servicing: At
the same time, he expressed his  very
strong views and resentment about the
IMF conditionalities, I am putting the
guestion in a very  straightforward
manner. He said that we would have to
reduce subsidies to the essential sectors.
But what has been the actual effect? In
the last three years, have we increased the
subsidy or reduced it?

AN, HON MEMBER: On fertiliser?

SHRI PRANAB MUKHERIJEE: We
have increased it. We have not reduced
it. The figures are there, Food subsidy
we have increased. Fertiliser subsidy we
have increased.

He was also saying that we had to
open the floodgates for imports and
that this country would be converted
into a dumping ground. In the same
breath he was criticising me as to why
I had increased auxiliary duty on customs
on two occasions,

SHRI INDRAJIT GUPTA: 1 did not
say that. y

SHRI PRANAB MUKHERIJEE: You
might have not criticised, but other have.
And all of you come in the omnibus
term ‘opposition’.  You oppose whatever
we do.

Third was that it will create a ' situa-
tion in which we shall have to open the
doors for the multi-nationals, It is
known at least to Mr. Indrajit Gupta
that the total contribution of the multi-
nationals in this country in the process
of industrial development in the corpo-
rate sector is less than two per cent of
the total investment and if you talk of
turn-out. T can give you the figure of
turnout also and it would not be much.
You can say that we have liberalised our
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pqlicy. Wien have we liberalised? Last
time 1 argied this point and ultimately
you concedéd. The point is that they
anticipatéd what would be the IMF con-
ditionalities and they framed their
policies suitably, It has been suggested
that there {s an apparent contradiction
regarding the economic declaration  in
what Primj Minister told in the NAM
and in her Press Conference, There is
no apparent contradiction. When Mr.
Venkataraman attended the first meeting
of the Wo;ld Bank und IMF, he raised
the same point, When last year I addres-
sed the Interim Committee, [ raised the
same point that the developing countries
cannot accppt a straight jacket formula
of developinent. Each and every coun-
try hag its own ethos, has its own socio-
economic (ompulsion and if vou have
ong simple model of economic develop-
ment, dependence on mere commer&al
‘borrowings cannot be expected of the
developing countries and, therefore, IMF
conditionalities cannot be that which will
put the developing countries in  difficult
situation, There is nothing new in it.
Mr. Venkataraman, in his capacity as
Governor ¢f IMF and World Bank raised
this issue, I myself raised this issue, our
Finance Minister has raised  this issue
in all inteinational forums, Mr. Bahu-
guna wantyd to know what pound of
flesh we are to pay. I told on a number
of occasious om the Floor of this House
that we huve to be careful under the
situation in which we have to go. Balance
of payments situation is known to you.
devicit in the intergational trade account
is well-knawn to you and because of
this adjustinent programme, this year
what has been the effect. T have men-
tioned in :my Budget Speech that the
drawing fiom the foreign exchange re-
serve and the erosion in foreign exchange
reserve uplo November was in the neigh-
‘bourhood nf about 170 crores per month.
I have not said that we have been totally
able to tuin the corner but we have been
able to airest that erosion and in  the
months of December and January, instead
of met ‘erosion, there has been positive
accretion to the timé of almost 200 crores
of rupees, As a result, We have been
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able to avoid the erosion and there has.
been a li}&e accretion. 1 am talking with-
out taking int6 account ‘the IMF loan
otherwis¢ somebody may get up and up
and jump that we have drawn more from
IMF, Precisely to make the mid-term
adjustment, we have to go to IMF and
we have taken that advantage and tried
to adjust. Tt is not true to say that we
have not gone in a big way for import
substitution.  We have gome in a  big
way for import substitution. Cement
import has been reduced. dependentceon
imported petroleum is going to be re-
duced to the extent of 23 per cent.

SHRI INDRAJIT GUPTA: The prices-
are also falling,

SHRI PRANAB MUKHERJEE: That
is a later phenomenon. 1 listened to
vour observation. What happened  after
the presentation of the budget, you ex-
pecied me to take into account as  an
astrologer. 1 think you should have
some patience to have a good news. You
may go to the extent of saying that even
Britishers have reduced the price of
North Sea oil, Even if they have reduced
the price. I am not going to get anything
from them, T would have been happy if
they would have given something to us.

SHRI INDRAJIT GUPTA: Those who
are giving have also reduced.

SHRI PRANAB MUKHERJEE: What
I want to point out is that we have re-
duced our dependence on imports to some
extent gn fertilisers, on cement and subs-
tantially on petroleum. I can take the
House into confidence and say that the
investment which we have made in the
oil sector was in the neighbourhood of
Rs. 4,300 crores and that the anticipated
expenditure at the end of the Sixth Plan
would be more than Rs. 10,000 crores.
The country will get benefit from 1985
onwards because of the gsubstantial in-
crease in the oil production and in the
industrics down-stream, the  industries
based on petro-chemicals. Therefore,
import substitution and exports are also
picking up. But the difficulties are-
known to the hon. Members,
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I would not like to go into further
details of the points which have been
raised, because I am almost ending the
time allotted to  me....(Interruptions)
Perhaps, Shri Somnath Cha_tten_‘)ee is too
seasoned not to know that there is a
little difference between my colleague in
the Railway Ministry and myself. What-
ever we do—we do it sometimes—it is at
the time of the Finance Bill. All the
same, I will give you some good news
on kerosene,

L |

As hon, Members arc aware, on the
14[15th February 1983, the news came
thnt dual pricing for kerosene was intro-
diced. The main objective of  the
scheme, which was fully explained by
the Energy Minister in Parliament shorily
thereafter, was to ensure that the weaker
and vulnerable sections of the population
obtained kerosene supply at the subsidis-
ed rate, while at the same “time; the

activities of anti-social elements in
adulterating HSD with  kerosene  were
effectively curbed. It was recognized

even at that time that the implementa-
tion of this scheme would call for effec-
tive working of the public distribution
system in regard to kerosenme. It was
for this reason that, immediately after
the scheme was announced, a meeting of
the Secrewaries of Civil Supplies Depart-
ments was convened. It was agreed at
that time that the matter would be re-
viewed after about a month, in the light
of experience gained in the field in diffe-
rent States, Accordingly, the State
Civil Supplies Secretaries, meeting was
again convened on 15th March 1983,
whep the position was reviewed. The gene-
ral consensus was that until the public dis-
tribution system ,particularly in the rural
areas, was adequately streamlined,  the
implementation of the new  scheme.
though highly laudable in its objective,
might lead to dislocation and inconve-
nience to those very users, for whose
benefit it has been devised.

Governthent have also taken note of
the complaint of malpractices that have
been indulged in by anti-social elements.
in the wake of the implementation of the
new scheme, leading to artificial scarcity
aod blackmarketeering. In view of the
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above, Govemnnnt Inve dquded, with
immediate eﬂect ‘to restore the  single
price syStem for speakcr sene . . (Interrup-
tions).

SHRIMATI GEETA  MUKHERJEE:
Sir, on a point of order...(Interruptions)

SHRI PRANAB MUKHERJEE: As
regards the price, it will be the same as
the previous subsidized price, with a
small increase of 10 paise per litre. Gov-
ernment hope that, as a result of this,
kerosene will be freely available, parti-
cularly to the weaker and vulnerable
sxclions of the society. i

This announcement, which I have made
on behalf of my colleague in the Minis-
try of Emergy, would also indicate that
the Government is not only responsible,
but it is responsive to the needs and urges
of the people. Here I must give credit
to the opposition, as well as members on
this side of the House, because there was
no difference between what they “said and
what our friends from this side paid. I
am happy that I have been able to con-
cede the almost unamimous demand of
the House.

14.50 hrs.
(Mr. Speaker in the Chair)

Sir, we have also taken the decision
that adequate arrangement for providing
soft coke as an alternative to the use of
kerosene be made and my colleague in
the Ministry of Energy will look into it.

Sir, before I conclude, I would like to
reiterate my gratitude to all the hon
Members, and here if T may be permitted
to say, let us mot be judged by our own
thinking from a particular point of angu-
larity. And T must give compliment to
my good old friend, Mr. Satish Agarwal.
The party to which he belongs is totally
opposed to us on every point. But I
must tell that some of the proposals
which I have incorporated in my budget
came from the recommendations of the
Public Accounts Committee and he ap-
preciated it. He appreciated it in regard
to the misuse of these allowances. In re-
gard to the concept of minimum cor-
porate tax, somebody has expressed, parti-
cularly my friend Mr. Maganbhai Barot,
that some of them may not even give it
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1 would not like to explain the scheme io-
detail, but T would like to say that the
only deduction they will be entitled to
have is depreciation and after that we
would like to have that minimum corpo-
rate tax element implemented. Amnd, here
it is not so much that I am practically
talking to the outside public through the
floor of this House because this issue was
not debated, but in that respect we were
agitated, and some of the top critics have
mentioned—always the critic’s is the last
word. That 1 admit.

Within a minute I will finish by telling
a story of how always the critic’s is the
last word. Two hunters went for hunting.
Then a duck was flying and one of them
tried to aim at that, but before that the
other clever chap shot the duck and the
duck fell. And then the critic obviously
will have to tell his friend, *"Why did you
waste your ammunition?” The other rep-
lied, look T hit it and I got the bird’. Then
the critic said, ‘Well, you could have got
it otherwise because the bird would have
been killed even by the fall itself. You
have wasted your ammunition." Therefore,
you may take the position that some
developments in this country would have
taken place irrespective of the measures
which we have takem. But that is not
<orrect. 1 do admit that some of the
measures have gone away. I don't say that
they have not, but in the given situation
there is no option. Even in the given
international situation, if you want to pro-
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tect the plan—and I do hope we have beem
able to do it, we will be able to maintain
it— there is hardly any option. I can just
follow the quotation from Hamlet and
say: ‘If I be cruel to you, only to be
kind'.

SHRI MAGANBHAI BAROT: Sir, ‘1
want to....

(Interruptions)

DEMANDS FOR GRANTS ON
ACCOUNT (GENERAL)—1983-84

MR, SPEAKER: I shall now put the
Demands for Grants on Account (General)
1983-84 to vote.

The question is:

“That the respective sums not exceed-
ing the amounts on Revenue Account
and Capital Account shown in the third
column of the Order Paper, be granted
to the President out of the Consoli-
dated Fund of India, on account, for or
towards defraying the charges during
the year ending on the 31st day of
March 1984, in respect of the heads of
demands entered in the second column
thereof against Demands Nos. 1 to
109.”

The motion was adopted.

MR. SPEAKER: So the Demands for
Grants on Account (General), 1983-84
are now passed.

Demands for Grants on Accounts (Genera!) for 1083-84 voted by Lok Sabha

No. of Name of Demand Amount of Demand for Grant

Demand on account voted by the House

1 2 3
Revenue Capital

Rs, Rs,
MINISTRY OF AGRICULTURE .
1. Department of Agriculture and Gooperation 66,37,000 v
2. Agriculture . . . . 15,36,74,000  123,55,2€,0c0

o,




